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India, visited these sites in September
1981.

The Goﬁernment of Maharashtra has

been agitating for the last 15 years for
locating a Central public sector tele-
communication unit, Like ITI, in Maha-
rashtra, because of its huge direct and
indirect employment potentialities.

The project cost will be about Rs. 60
crores. It will provide direct employment
to-about 10,000 people and indirect employ-
ment will be more than this.

It is understood that the Site Selection
Committee visited Andhra Pradesh, Karna-
taka, Uttar Pradesh and Punjab also for
selecting a proper location for this project.
In the nucleus programme for Aurangabad,
prepared by the Central Government Task
Force, the location for this project has
already been indicated at Aurangabad.
But it is learnt that the Site Selection
Committee is now contemplating to
locate it in Medak District in Apdhra
Pradesh.

This issue has, therefore, been taken up
with the Union Minister of State for
Communications on 22nd July 1983 by the
Deputy Chief Minister and Minister of
Industries, Bombay, with a request to
locate the Electronics Switching . Factory
in the State of Maharashira. I request
that this Electronic Switching Factory be
located in Maharashtra at the earliest.

(xi) Development of Dungarpur-Bans-
wara area.]

SHRI BHEEKHABHAI (Banswara) :
The tribal belt of my ¢onstituency of
Banswara-Dungarpur has been neglected
in the past. 1In all fields of economic ‘and
social development not much has been
" done. There is, therefore, an urgent need
to tone up the pace of development in this
area. 1 would suggest that the Planning
Commission should exclusively consider
some special schemes to provide following
developmental activities immediately.

(i) The area should be declared
economically backward aréa on a
priority basis. _
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(ii) Efforts should be made to indus-
trialise effectively these tribal
areas.

(iii) Special schemes should be drawn
to provide schools, hospitals etc.
in these areas.

(iv) Emphasis should be given to pro-
vide more irrigation facilities in
these areas.

(v) Drinking water facilities should be
fadequete and regular.

(vi) Housing development should ' be
given a priority. :

(vii) Infrastructural facilities should be
developed.

I would urge that special schemes
sl_u?uld be drawn up immediately for pro-
vision of these facilities in this tribal

arcas. Even under the existing sghemes
some work could be taken up om war
footing.

I ———
14.11 hrs.

DEMANDS FOR GRANTS
(GENERAL), 1984-85.

Ministry of Energy—Conrd,

SHRI K. T. KOSALRAM (Tiruchen-
dur) : Mr. Chairman, Sir, while supporting
the demand for grants of the Ministry
of Energy, I would like to say a few
words. o

Sir, energy is onc of the most impor-
tant factors for a country which wants to
develop. Without energy, and without -coal
no country can develop. But this domain
of encrgy consists of coal, electricity and
oil. '-I_'hese are the three items which are
most important for this nation, :

Sir, I am very happy that the Hon Minis-
ter, Shri P. Shiv Shankar, is very successful
in locating many rich oil deposits in the
country, particularly in the Godavari
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Basin. He deserves tirbutes from the entire
House in this respect.

Bir, we had been spending so much of
our foreign exchange for this and now we
have started tosave foreign exchange on
this account. Similarly, coal is the most
important energy for the country. In the
same way the electricity is also most

important.

I. would request my friend, Shri P.
Shiv Shankar and his colleagues to intensify
the exploratory efforts with same serious-
ness in Cauvery Basin, Nagapattinam off-
shore, Palk Straits and also in the
Andaman-Nicobar Islands of-shore. Unless
we become self-sufficient in oil, which is
the primary energy, we will never be able
to contain our inflation.

Similarly, power is also another
primary energy on which greater attention
is to be paid by him. Presently, all the
thermal plants in the country produce
only 509, of the installed capcity. Why ?
That is because of the Ilow grade coal
with high ash content. The thick deposit
of ash in the machinery also leads to
frequent break down everywhere. All of
a sudden any plant will break down. Why ?.
The reason is that there is 45 per cent of
the ash content and only 55 per cent of
the coal is there. So, the ash content is
spoiling the mechinery, damaging the
machinery. So, it is very necessary. that
coal should be washed in a scientific
manner in our washeries. This cannot be
done because the washeries have become
outdated. We do not have modcrn
machinery. We have our old machincry.
So, in the interest of the better utilisation
of the installed capacity in our thermal
plants we should have modern machinery
in our coal washeries. More funds should
be allotted for this purpose. This is a most
important thing, especially; in our region.
So, allotment should not be curtailed; more
allotment shoud be made. Till then, the
Government of India should import high
grade coal and supply it to the |herma1
stations.

There iy a lot of coal " in our country,

So, you can. supply it to the thermal
stations. For eumple. even this hmh-ash

"have this coal.
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content coal has to come from North to
Super Thermal Stations in Tuticorin and
other thermal stations in Tamil Nadu.
There is also the transport bottleneck to -
On occasions it has
happened that for the daily working, the
coal has to be taken from the ship to the
thermal station. This causes grave conses
guences in ‘the , day-to-day working of
the Super Thermal Stations.

The Basin Bridge Thermal Station in
Madras broken down because of the
high deposit of ash in the coal. "So, it
is necessary to import high grade coal
for thcrmal stations and ensure adequate
supplies to them.

I have to congratulate my griend, Shri
Shiv Shankar and his colleagues for
supplying furnace oil to Super Thermal
Station, Tuticorin, in the absence of coal
supplies. Because of your determinations to
generate more power, you are giving
furnace oil and our plant is working.
So, I am congrutulating you.

The pricc of furnace oil is prohibitive.
So, it will reflect in the cost of operations
of the super thermal station. The inter-
national price is comparatively cheaper.
I suggest that the. price of furnace oil
being supplied to thermal station should
be subsidised.

I take this opportunity to suggest
that for meeting the peaking loau require-
ment in heavily industrialised areas like
Tuticorin, gas turbines should be supplied.
This is the most important thing. Our
Tamil Nadu Government is reporied to
have sought the import of such gas
turbines. 1 suggest that permission should
be given to them by the Central
Government. I hope my friend, Mr. Shiv
Shankar, and ‘his colleagues use their
good offices with the concerned Ministries
to sec that this permission is given.

‘The Tamil Nadu State is a State
with perennial powdr paucity. The
expansion of Neiveli Thermal Station
should be approved. Similarly, the other

“proposals from Tamil Nadu—a number

of proposals are
veceive immediate

there—should also -
approval from: the
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Planning Commsssion. So, I request the
Energy Minister to use his good offices
with the Planning Commission to see
that all these requests from Tamil Nadu
are approved, I feel that the Centre must
intervene to resolve the dillerences in
regard to the Hogenekal Power project
with 1000 MW capacity. Shri Shiv Shankar
must use his good offiocs. This will be
useful not only for Tamilaudu but also
for Karnataka as there is shortage of
power in Karnataka also. Both the States
will benefit,

Similarly he should use his good offices
for the second atomic power plant at
Koodankulam, Tiruneleveli Distt. which
has been approved by the Site Engineers
of Atomic Energy Department. It has
found a place in the Five Year Plan of
Tamil Nadu for 1980-85. Similarly, all
the atomic power produced in Kalpakkam
must be supplied to Tamilnadu till the
power position improves in Tamilnadu.

At Tuticorin Heavy Water Plant is
there. Heavy water is most important
thing, everybody knows it. This plant has
been closed for the last six moanths on
account of shortage of power. This must
be looked into. Electricity is most imortant
in this country. I have seen in the new-
papers a reference about the Centre’s
willingness to permit private sector in put-
ting up thermal power plants. I suggest
a joint sccior power corporation should be
cncouraged. Tamil Nadu Government
has proposcd such 2 joint sector project.
T suggest that this should be cncournged
by the Centre. This will improve power
generation.

There are a number of Finance Cor-
porations. There are hundreds of them.
To improve cleciricity position you should
immediatcly from a Power Finance Corpo-
ration.. For thc development of industries,
Industrial Corporations are therc. You

have even Film Finance Corporation. But

for improvement in generation of clectri-
city, no such things is there. Electricity
Finance Corporation should be set up.

ot fowae fog (wqT) : Wl
wgied, B duadix AT F 19,666
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Farrave fawreht afeafae v & fag drean

qg o€ ft 159 fga@ ¥ gk ¥ ®
=< fgw & afgs fase i fyg
Y, ¥fFT garu gata ag § fe swwr
HTIFT 14 AT Amrare o faar war g0
uiqi & forg ag =wgr w1 <w@gr § fw qiw
wTE 76 g gl ¥ ¥ 3 Wrg 23 AN
881 wrai & fagdlwwr fiwar qar &
garafa w@aw, § wig F1 WY A@TE
AT gy F AW E § Wy qqar g
fr fag ez &% faar agr §) sa®
A § qEE 1T B WA gy it
IAT R ¥ graa aY ag § fw fag dtwor
g war §, v @ gu §, fpa faasy
agl & gyAA T sAww fag wg @,
afwa faaelt =gl § 1 IAXT 9T« gg
aY ag g fe =g fawsy aYarq &Y, sawy
Y i ofac & fgaw ¥ fafanw st
AT 9T | JU ag gk § fF AR are
a5 M § ggdw qur gAT R 1 Afww 8y
9= oFF T ¥ AF N wgw g §
AR @t gFe @t g frar g, Rrd
aiHt # FAY ¥ oFog ¥ Ag W g
A9g | G& i oFT & fag Nt faweht
q& A fre it § ) T @ qe amy
F FT GroFr g | aid W faw e
F@ § wfpa fawet af W § gl
fag ag 5 W gat 71} & foam
fasst faw srdt 8, Sfwa fow@ ¥/q v
famig & asar §, @ . ay gwwm
& W 1 IRA ¥ gwar §, sAn
fag fasdl & @ 31 A aw F@N
Age ® & &feq agt w9 v qedy
2 & fog i1 faorelt faer wrelt § | AwmY
1 T FW AR A FEF F g
fawelt faer ot § 1 gwiafy o, § sraey
warar w1ga g o afx oty & ager J@ i
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fararet ®1 n%mr A S qET svET FI
# xQAurer HaT §, A IFFT fgerf we &
widt 3 | Al gt AawAl 1 508 $R F
fay faore @ oY §, TPAT A AA F
faty Faorstt & § 1 & arad fAdga s
wrgat § % wad faq wgw srafasar
i arfgg

Agfe & aig qg § fFamme )
Afs ag § f femidl &) feafa 5 s
A YA A1 | IawY TdAa @1 A0 2fz
U oY & @wedt gF @ S 1 W

Hugd @ ¥ fag wdw feam a1

wewt Jar §, 738 arrafaal F wy® gy
o § ¢ frarr faeslt qu @ W oo
wou wY faerr & gl & wgws et
& wgw afl aae) gafag sawt auer
&g Al FrgraraT @y gA @ AT &Y
wet § S ¥ wwd faq Fof gurea w1
awf W g i ey F5 A9 § 3w
# ot gufy ¥ 3 | fregad & s=¥ A«
%7 IAqEd 1970-71 ¥ uw &€ 83
dg 79 AT 4T, 1975-76 ¥ 2 0T
22 Wy 83 EAIT gH1, 1982-83 ¥ 3
AT 31 A 56 X A4V FFi
oty gaw fae aurd w1 Oy § ) ¥fwea &
WIRY ZEQ q1T HEAT ATEAT § |

gwafa wg1ea, wqu ¥ dw Wad
ST T QwTT foar agq7 1 999 54,
iy gfar aidl, 3 aqu & @0 &
. wgr fw ag sre WYY & ataeg g fw
agl A« Wew  FR@GAT AT QG Y )
ugt ¥ @i oW Qo fadr - sk
Wwd off el avErea frar aar
Afpa gob sgarr wFad W oA
g & oawR @twE ¥ owgar g
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Tg ATHE F AN g AT AWK if
gaz A feo 1q % I '

L nqu fadr & wAqufaw @
e Taral T e
7T XA A1 afwwifeay
LM % dwqr
¥ gear '

1979 131 3

1980 242 5

1981 313 .6

1982 359 6

1983 . 382 8

ga ¥ %t feafy agt & ayi &
§ | {99 92 @ sigw) surw ¥ wifgq
gadtara & ag fadaw a1 wgan g fs
ag w1 amr 5 faas) gfa @ e,
st ARG @ oty e ey
f5 396 @ sfus 3 gfy &t f wix 9if
287 # AFY & v qF aa &
FATq&Y WYL FJATAL ATGAT F; HITHY- gm :
qe=d 1 B WIw S fegrAl &
AR AT, AR gl 6 g W sYawm
femar &, ga Y& & faq gmt fag-
forer & 9717 fora fear 1 89 gowic & wiv
w1 HGU F oAl W AYRQ fadk ) q@wr
adaT ag gt f avwre grer sk fawy
war 06 wger & 6 N srefasa) o
g, wfe gt ag § F agk & w1 ey
qq FT G o FT AFA T v fa
war) & gamarargar g e snfede ¥ oY
agi & Al 4Y &% wsww @Ay g1,

oy wger oY Qr & T e
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et T T o ) ) g g
fear war a1 f e & e ax @A &
forg gemarife v & AT g o)
W% AW RAAX KT GEY  FTAT A AT
Wy N vy faean s o SW W AA
¥ fag foad gegrd afeuis § AN
waror qx feear € f5 gl awrd
BT & stec ¥ ww fwa § 4 9" G-
¥z gradsr qrEl Y wgr fe gw e Al

gt & @ § Y S wyr fr s wife-

frga § 5 aeerd 3FaT & Fgh e
Ter ¥ e fearg) AR O st
wog g far so W oA
ard Y ey gis-wis @ ¥ Wy an
wg | fx I syl *Y gqr wn fe deax
@ w1 qOwT g o s A Y R
g de< Irfger w7 fag | gad gar
T fm ange & & o sddy /) fAaw
wae faar | ag T four f& &7 39 a@e-
faat #Y far st oY NI SFQTH
agt w1 @ g, IAEAIT 9T FHFWQ@
¥, g Forer wart | QY o i A Forer
forgiy swror-ax gifew frg & | 9F wed
gewd aret & fr ur sufem Fomd® s
&1 B2 Gfeq JagIATT A€ AT,
fora® faar =Y wegafa &1 sard Gy ga
&, sa®Y ¥y gaorgT ¥ faar a ag s

fegmarfafedaa §t ™ #R saR aff.

forart arart ot g Y @

gaafy ndley, € ¥ ©H AEFY

arq | agt ¥ wAr &g Agi Mfewgh
€ wrt A gerar wgn wfwa & a@i
w1 do% 9TEq 9T, P8 TE gEET AT
et & aafaal &) sgr g% amai)

qF T I s § T Sgarg)
#a % oafeat @ o 3@ § ) 9k fug
wy2Y aa€ Af g ) IAH AETOF, T
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. 2, 9AAT 3, Ik gu o ¥ fag wq

wrifafetes §N sifge wrew wreetar
AT J9% | Y oY WA FrEET A, o
7% F, ITHY 7 AR, whT & fawrs
foed qam w1 91, AR WA B
BIET A @, IqF afcarT w1 9 gt
WIEH EIEET AET @1, Ig% & faam v
@t wE § wg ) g wgr 5 e
gATR 1 5§ aT HAt oF ¥ Fgv fis M
Ay N oiw qgarw W § ) fafewa
nfsq qSet T sl gRw wifegr
A & ¥ et arac 9 T@T AT AT
gafag e ot & fag oa® AW QX
ferare afi fwar o awr g § fe &
aga guar weifa ¥ g1 uw safe
wiag @7, foraw A fasmes gore oft frar
u1, Afwr a8 Waw wreeT a1 safag &Y
Saw fawifea w3 &) sawr o fam
agr | qgY A qir a1 ¥ fear Ffeq
ggy Ay iy & A fEmr
dag ¥ 1 7 w47 5@, @A A9® qEmy
@1 wTgar g | ®1E ¥ Bgen f&ar §—
““This was due to political pressure
exercised by the dcfendant No.2

through one Smt. Sheila Kaul,
political leader her relative.”’

¥ fot wram A ¥ @ g wfoe
¥ 1 o9 wwdae ¥ fqear g, Sy
9FFT GAT G § | A F aqmar wqu
} & et we, I uasfaw dar §,

 Igin ao fedfer & fag Hue wmew
qg W17 $TATAT ) AfET H ag wEy

*In view of the above discussions, it is
clear that the defandant No. 1 made
clgar violation of Article 19 (1) (g)....""

YtRrw feardite & e Sy
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. ‘in not allotting the distributorship
of LPG for Mathura city to the  plain-
-tiff and it made discrimination between
the and the derendant. The plaintiff,
therefore, has a prima facle case in his
favour.”’

- gfaege wgar g feama &ic dfmm
& fagwre ag & feqr T § ) W@ HA
wE1Eg 99 qT fara fawr v® fax
AT AT qT QAT JA® WM AR
forg fasre 81 ? & ag fadew w<aT 9tgm
fs Ta a@ ¥ N AT @1, Ay W w1
T AP ? gwI g8 qiT WA §
7 frg o oot & 7€) g &Y ane
% gfen dg & wiwww fag o § (war
f oF giez 7 F ¥ gy W sfewr
aft fs & Y Q= wAwww et W@
fewar §) &g Q% WER ¥ qw gras W
uF FAqwA A wrw ¥ 12 W § 1 AfiwT,
'Iq fadr & IGFT w1 OF Tige WY g W

- afgwie Al i ag fodt &7 giow da w1

Fwee &Y famar 27

St W (sit dto farasiey) : aifedr
% fgara & sagwa fag oy §) feat &t
f Tar afewcad

ot forrwe fog: fead wgh & ogf
WA wavew fRg o1 WE I G ¥t
¥ & 5N Ot § fedaw wTar g
Su®! wf-ad ®& fwT excrar Javar ar
TATR-3aE F1 A ST PO HTI A A&
ufr AT fawr & aga avwTA § 1 O, 99
QY w1 qrAAl HAY T w7 qrARrd § g
at¥q1 7§ IV FIAY N FU F 8?2 HA
Wt aqu g ge & w9 & A AN

M. qg wwedw agf i agt & A

3afeaa & a1 &, Qe avast a@ g fe
g IR ad oy | IS agE ow
O ¥ Y g g fadt @ o &
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qz‘am\'ﬁm 18T st off Sw Qe W
Hfvaer T a1 AR faer F oY o i:st
aﬂtwwm:ﬂu

SHRI VISHNU PRASAD (Kahahor) '
Sir, I rise to support the Demands ‘for
Grant of the Mmlstry of Energy.

It is well known that ep'ergy one of
the most important inputs of development
and holds the key t(o0- modern life. No
massive production, whether in agriculture

-or in industry, is possible without power.

The ‘consumption of electricity is' taken as
ap index of economic developmeat in
modern times.

. In developed countries the per capita
consumpuon of electricity bas gone. up
very high. In Canada the per caplta con-
sumption is about 14,000 units, in Sweden
it is 11,500 units, in USA it is 10,500
units whereas in India it is 175 units as
per 1981 figure. The projected per capita
consumption by the end of the Century
is only 400 units. This shows that we
are lagging far bchind in comparlson to
developed countries.

What is the total installed capacity, in
our conntry ? According to the Anaual
Budget Performance Report (1984-85), . the
position in respect of different modes of
generation is as.follows : hydro 13,055 MW.
thermal 21,448 MW and nuclear §60 MW,
thus totalling 35,663 MW. Unless we take
immediate action, the energy sector
will be a major constraint to our
development.

It is true that three decades ago the
status of emergy was in a rudimentary
stage. The commercial form ' of energy
was extremely limited with about 70 per
cent of our energy supply being met from
traditional sources such as fuel-wood,
agriculture waste and cow-dung cakes. The
main source of eommercxal energy supply
was coal.

The oil pr_oduetibn’ was only 0.25
million tonnes per annum and this was
also from the State of Assam and the only

- refinery which was Digboi reﬂnery ‘which
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-.was constructed during the Britisth times.
Qil and gas resources remined unexplored.

But due to the imaginative and dyna-
mic steps taken by the architect of modern
India, Pandit Jawaharlal Nchru, and the
subsequent efforts made by Madam Prime
Minister, Shrimati Indira Gandhi, we have
had a spectacular achievement today in the
country. The crude oil production is
expected to be of the order of 25.5 million
tonnes : Assam produces S million tonnes,
Gujarat 3.5 million tonnes and Bombay
High 17 million tonnes. It is proposed to
{mport 15.3 million tonnes to meet the
requirments of the refineries in the country.
8.7 million tonnes of Bombuy High erude
which cannot be processed here in  the
country will be exported. This brings the
net import from abroad to 9.6 million
tonnes.

Due to continuous exploration and
production activities, oil has been dis-
covered in many parts of our country. We
had, in 1979-80, only 11.8 million tonnes
and in 1981-82 it has gone up to 16.5
million tonnes. Again in 182-83 we pro-
duced 21.6 million tonnes and now we
produce 25.5 million tonncs and the 12
refincries in cur country which arc func-
tioning at thc moment has proccssed of
342 million tonnes of crude oil during
‘1983 registering an increase of 12 million
tonnes over the crude processed in  1982.
However, we must strive for self-sufficiency
in this important scctor. When there is a
greater production, we have to import less
and th: import bill will necessarily go
down. But along with production we must
also see that we conserve oil and this is
possible by modernisation of boilers, and
-«also by installation of waste heat recovery
" gystem - which is installed in the refineries
of the developed countries of the world.
1t has also been said by experts that by
investing Rs. 220 crores Wwe can save not
less than Rs. 200 crores- annually. There-
fore, I would request the Minister ‘of
-Bnergy to see that in the conservation
gector the Minister takes the initiative and
we conserve oil to a larger extent. To
reduce the dependence on oil we should
go in for, gasohol as has been done in
-many countries like Kenya, Zimbabwe
and Brazil. It is derived from Sugarcane,
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plam oil and sweet potato. Zimbabwe
which cstablished the first ethanol plant in
1980 saves 10 to 12 million US dollars
per year Philippines and Indonesia have
started using alcohol-run cars which cost
less. We have enough potentiality here
in this country and we can save oil and
reduce dependence for the development of
our country.

It has been forecast by the Central
Elecfricity Authority that shortage of power
will persist in the entire country except
in the north-eastern region. Although
there has been an increase in generation,
it has fallen far short of the target of the
growth set in the Sixth Plan. Eastern
region was well ahead of other regions
during 1951. Now it has been trailing far
behind. The per capita consumption of
this region is very low.

In Assam the present level of per capita
consumption of electricity is only 36 units
whereas the all India level is 175 units.
The capacity expansion of North-Eastern
Region in the Sixth Plan is only 3.49,
whereas Northern Region is 26. 3% and
Western Region is 30.29,. The situation
created by such an imbalanced growth can
be saved if the National power grid is
executed properly for the equitable distri-
bution of power. I would, therefore,
request the Ministry of Energy that the
national power gird is properly executed.

In regard to rural electrification, at
the begininng of the First Plan we had
only 3000 villages. Now there is a singni-
ficant achievement and we could electrify
more and more villages during the Second
Plan, Third Plan and the ‘three annual
plans. Sir, as per the Report of 1984-85,
the present position is like this :—

*Upto 31-3.84, the total number of

3,23,881 villages (56.29,) were electrified

and about 49.73 lakhs agricultural

pumpsets energised. During the period

1-4-83 to 31-12-83, another 8, 127

- villages were eclectrified. Thus, upto

end of December, 1983, total of 3,32,008

villages have been electrified and about

51.37 lakh irriagation pump sets

cnorgised.’’ .
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“This is really silmﬂc‘a'nt. 1 must congranf-
"'Inte the Ministry of Energy for this
serformance.

Generally, our cngineers and the
workers do not like to go to the rural
areas. EBverybody likes to work in the
towns. I must congratulatc the engincers
and other connected people for working
in the rural areas for helping the rural
people in getting the electricity which will
definitely help in the development of rusal
industries as well as the agricultural
production. -

We all know that larger the dependence
on agriculture is 8 sign of backwardncss.
Here, in our country, 709, people depend
on agriculture. In U.S.S.R. only 25%
peoplc depend on agriculture. In U.S.A.
it is only 89, of people who depend on
agriculture. So, we are lagging far behind
and, if we have to compete with the deve-
loped countries, then, we have to move
fast.

It has been said that out of a total
- number of 3303 recomendations of the
Rajadhyaksha Committee, only 154 recom-
mendaticns have been accepted. The Ministry
should consider the rest of the recommen-
dations which are still under the exami-
nation of the Ministry. 1 would request
the hon. Minister of Energy, particularly,
to sce that all these recommendations of
the Rajadhyaksha Committec are imple-
mented in the greater interest of the
country.

As regards the thermal energy, there
is not enough generation after investment
of large amount of money. We have
enough potentiality in hydro-electric power.
We have been tapping only 109, of our
hydro-electric resources. So, thereis a
big scope for the development of hydro-
. -electric generation. Time has come now
for switching over from non- renewable to
sources of energy.

In this connection, I would like to
refer to the great water resources poten-
tial of the mighty ~Brahmaputra. The
annual flow of the Brahmaputra river, is

bigger than dany other river of this sub- .
The, Brahmaputra offers . the *

continent.

. to execute such a,
the Central sector this can be executed. It

“+has been constructed
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highest hydro-potential in the country in
a single basin. The field investigation was
carried out by the State Government—
through the Brahmaputra Flood Control
Commission. New Brahmaputra Board
which was constituted by an Act of Parlia-
ment have prepared schemes to construct
two dams in the wupper ridge of the
Brahmaputra, that is, one in Subansari
and the other is in Dihang. They have
published a report saying that it is possible
to construct a 257 meter high rock fill dam
on Subapsari river which will store 10
million acre feet of water. 1t constructed,
they will not only reduce flood water in
the region but also can be used for the

purpose of generation of electricity -and

irrigation. ¢ A 296 metre high rock fill dam

in the river Dihang which will be able to

storc 38 millon acre feet of water has been

proposed. The Central Electricity Autho-

rity has proposed an installed cdpacity of
20,000 MW for. Dihang which will be

the highest capacity power plant in the

entire world itself, and also 5.000 MW in

the Subansiri river. Apart from these two

rivers Luhit and Dibang offer attractive

potential for power generation. The- total

potential of the Brahmaputra valley has

been assessed at over 50,000 MW installed

capacity. These two projects are at the

moment with the Brahmmaputra Board. But

I would rcquest the Minister of Energy

to take it up in the Energy Sector so

that . Central Electricity Authority can

execute these two projects.

The cost of construction of these two -
projects is estimated at Rs. 11,000 crores.
It is not possible for thg State Government
huge project. Only in

is estimated that these two plants
will generate 75,000 million units of
electricity in a year which justifies 8 much
larger investment. I would therefore, once
again request thc Ministcr of Energy to see
that it is cxecuted in the Energy Sector.
The Central Blccuicny Authority lhould
take it up for construction.

We can utiliu the experience of USSR

" and Maxico in this regard. A 300 metré

high dam which is known as Nurck Dam
in USSR. The
Grijalva Dam in Mexico, which is 285
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_metre high is nearing completion. We
can utilise the experiences of these  two
countries. However, 1 would request ' the
Minister of Energy to see that we, construct

" these two dams in the north eastern region

in collaboration with USSR. If these two

dams can be completed and clectricity
gencrated we can give cnergy to the whole
country.

In the modern times more and moré
countrics are trying to go in for hydro-
e lectric generation rather than for thermal
plants. Countries like Canada, Sweden and
Norway meet 75 to 99 per cent of their

power demand from hydro-clectric resources.

Therefore we can also tap those hydro-
electric resources for generation of power
which will meet the demand of the entire
country. - It has been said that 979, of
the world’s entire water resources goes to
the ocean, 2 per cent is lost in the perma-
nently frozen polar ice caps and only one
per cent is available for mankind. Assam
is fortunate for having this unique gift of
nature which must be utilised for the benefit
of the entire nation.

15.00 hrs.

Sir, the present situation warrants a
sincere effort in both long term and short-
term planning and not indulging in patch
work approach. Therefore, if such a big
national programme is taken up, we ' will
be able to meet the demands of thc country
as a whole.

Now. we have been emphasising on
reneweable energy. But what is the per-
formance in this sector ? On Bio-gas front,
our pcrformance is not encouraging. China
started a decade later than we started in
developing this encrgy. Today they are hav-
ing hundred times more gobar-gas plants
than we have. Many countries have taken
to wind power. But we are ignoring the
wind power. So also, no substantial work
has been donc in regard to tidal or solar
power. Recently, the Nobel Prize Winner,
Sir, George Porter, came to India to deliver
a lecture on *‘Science and Power—a view
from 1984’ in connection with the Dorab
Tata Memorial Lecture. He posed a ques-
tion as to what' can be the long-term
answer to ‘the world’s energy crisis 7 He
said that the unlimited source of energy is
-Sun-shine. Therefore, the importance
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which we should have given in this sector
is not being given. I would request the -
hon. Minister to sec that we could tap . this

source of energy and utilise it for the deve- .

lopment of the country. With these words,
I support the Demands for.Grants under the .

_ Energy Ministry.

15.02 brs.
PAPERS LAID ON THE TABLE—Contd.

MR. CHAIRMAN : Now, I take up
the Supplementary List of Business. Shri
P.C. Sethi to lay the Paper on the Table of
the House.

DR. SUBRAMANIAM SWAMY

(Bombay North East) : Su', I have a point

of onder.
(Interruptions)

PROF. MADHU DANDAVATE
(Rajapur) : Sir, we have given a notice in
this regard. Before he makes a statement,
I am raising a point of order.

(lmerruptlom)

MR. CHAIRMAN : You can make
your submission one by one.
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